Name of the Corporate Debtor: M/s Vedansh Infrastructure Private Limited; Date of Commencement of CIRP: 25.03.2026; List of Creditors as on:05.05.2026

Annexure-3

Summary of List of Secured Financial Creditors (other than financial creditors belonging to a class of creditors) w.r.t. Form C

Sr.  [Name of Creditor Nature of Claim Details of Claim Whether |% Amount of Claim  |Amount |Details of Details of Amount of (Details of (Amount |Reason [Remarks, if any
No. received related Voting Share in CoC [under Verification |of Security |guarantee, if [any mutual [any mutual |of claim |for Claim
Date of Amount Claimed (Rs.) |Amount of claim party? (Rs.) Continge [Interest [any, held in [credit, debts |credit, Inadmissi| not
Receipt admitted (Rs.) nt Claim relation to etc. - may be |debts etc. - |ble admitted
(Rs.) claim set off’ may be set
against the |off against
claim, if any (the
(Rs.) claim, if any|
The claim has been verified and admitted based on the
Prudent ARC Limited supporting documents su.brflitte:d alm?g with the claim
T ; for{n. H(.)wever, the admission is subject to further
1 Secured Creditor (FC) (22.04.2026 3,098,613,419 3,098,613,419 No 100.00 - - - - - - | verification of the books of account and records of the
trustee of of the Prudent 5
Trust 108/25) ijporate Débtor, and the afin’llllf?d amo},mt may be
revised, modified, or reclassified, if required, upon such
verification.
Total (A) 3,098,613,419 3,098,613,419 100.00 - - - = = -




